
BEFORE THE CE;rrR,4L AJMINI5TRTflJE TR.tLUNAL 
BANUALORE BENCH: BANGALORE 

Date1 this the 26th day of May, 1937. 

Present 

HON' BLE MR. JUSTIGE K.S.PUTFASuJAMY 	JICE CHAIRMAN 

HON' ULE MR. P .SR NIVASAN 	 LNBER(A) 

.aa'- .i cat 1OQJJO .13 36j86T 

M.N .Manjunatia S/c A.Neela<anta 
Major, Door No.1 /2, Fienind Sandal-
Uood Ol Factory, Jayanagar,. 
Mysore, 

(chri N. Y.Hanumanthappa, Aci'iocabe,) 

Applicant 

The Un.ioa of India 
by its Secretary to Govt. of India, 
iinistry of Railways, 
Rdlway Bhavan, New Delhi. 

The Soithern Railway, 
Represented by the General-
Mana - er,Central Southern Area, 
Madras-i 

The Selection Committee for 
the Recruitment of Temporary-
Khalasis Mechanical iiorkshop, 
by its Chairman Sri R.iijaya Mohan, 
:Jorks lanajer, 
Mechanical Jorksho, Southen-
Railway, Mysore South, Nysore-B. 

B.Uavisidda s/o E3oregowda 

3. R.C;iandrasekhara 5/0 N.Ramaiah 

S.ienujoeal S/o S.Suryanarayana 

Syed AriFf Ahmed 5/0 Syad Nazir Ahiied 

3. L.Jaganath 5/0 N.La<dah 

9, Rariiesh M s/o H.Maiadeua.ah R as po n dents 
contd.... 



10. N.Vincent s/o S.Ntcholas 

11. N.Narasimha Ilurthy S/a Chi<ka— 
narasaiah. 

12,N,iuriiharan S/o 	A.H.Narayanan 

 Hanurnaopa S/o 	La<kaiah 

 Nagoji Rao s/a 	Byroji Rao 

 Pubtasuarny s0 	Ke'naiah 

 Putta Honne Louda 

 roz Pasha M.A. 

 S.Sjdda Ramu 

 J.Rajasekhara 

 jttal Ro 	B 
R-16 to 35 

21 • T.U. 	Srinivasarnurthy deleted vida 

) order dat?d 
 N.5.Shasii.jjrakash 7-8-1385. 

 Jaadisha S 

 5.1-htnnaoa 

 Ningaraja 

 11oharned 	SafLulla 

 H.L.Harry Stanislas 

23. J.Sudhir Sinyh 

 B.Chandrashekar 

 Chandra 

 H.P .'Jankabisha 

 .Lakshminarayana Raju 

 K.S,Natesh 

 9.Sathyanrakash 	Sinyh 

 R.Raja Rao 

. . . . 3 
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35. I .Jaiter bnanamontc4am 

37. S.Sundar Rajan 

33. C,Derrna Raj 

Maciajah 

P.S.iarnanujan 

Ninye Gowda 

i:n<at3sh Prasad 

Ronianna 

K.\J.anapathi Prasad 

N.\Iiswanatha 

E.Krishna 

N.00inathan 

43. N.\J.Dhananjaya 

D.]adbu<ara 

J.Sririjvas 

i.G.Stiivazumar 

\J.Mohan Kurnar 

R.Krishna 
54• Ramesh R 

R.Suresha 

M.P'rabhu 

Chandrashear 

53. Mur'igssh 

S.Havjkuinar 

N.subramanya 

Umesh M.N. 

Subrariianya 

C . 	 tJcQOrMovinda 	 LI 

(R-35 to 63 are deleted vide order dated 7-8-1985). 

(Shri H.Shanmukhapoa Adv. for R-1 to R-3) 



-4- 

Application comLntg on for hearing this 

day, PtJTTASIJAFY(,J.('J ice Chairman) , made the 

following: 

ORDER 

Case caJI.ed. Applicant and his learned 

Counsel are absent. Shri H.S.Lingaraja for 

resnondents 1 to 3. 

2, This is a transferred application and is 

received from the High Court of Karnataka under 

Section 29 of the Administrative Tribunals Act, 

1985. 

. The anülicant has challenged his non- 

selection and selection of others to the post 

of Khalasi.s in pursuance of the employment notice 

E/1/82 dated 4-11--1982(Annexure-A) on the very 

grounds on which A.Nohan Krishna and 21 others 

had also challenged their non-selection and the selec- 

tion of otiers in Application Nos.1345 to 1866/86 

and 183 & 184/87. 	In Mohan Krishna's case, we 

have examined every on of the grounds urged by 

this applicant, NavE rejected them and upheld the 

selections pursuant to the very omloymant notice. 

-very one of the grounds ured by this applicant 

or the very reasons staad in Nohan 

.cse, arE liable to be rejectel and this auplication 

also dismissei for those reasons. Je, accordingly 
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C ISTERED 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

Commercial Complex(BDA) 
Indiranaoar 
Bangalore - 560 038 

Dated : 

Application No. 

W. P.No. 

Applicant 

Shri M.N. Manjunatha 

To  

1836/86(T) 

2326/84 	- 

V/s 	The Secy, M/o Railways & 14 Ors 

Shri B. Gavisidda 
S/c Shri Boregowda 

Shri B. Chandrasekhara 
s/c Shri N. Ramaiah 

Shri S. Venugopal 
S/o Shri S. Suryanarayana 

Shri Syed Ariff Ahmed 
s/c Shri Sy.d Nazir Ahmed 

13. Shri L. Jaganath 
s/a Shri N. Lakkajah 

Shri Ramsh M 
S/c Shri H. Mahadevajah 

Shri N. Vincent 
s/0 Shri S. Nicholas 

Shri N. Narasirnha Murthy 
s/c Shri Chikkanarasajh 

Shri N. f'kjraljdharan 
S/c Shri A.H. Narayanan 

Shri Hanumanthappa 
s/o Shri Lakkaiah 

Shri M.N. Manjunatha 
1/2, Behind Sandal Wood Oil Factory 
Jayanagar 
Mysore 

Shri K.N. Chafldrasekhar 
Advocate 
C/c Shri N.Y. Hanumanthappa 
Advocate 
No. 612, Chandra Buildings 
Avenue Road 
Bangalore - 560 002 

The Secretary 
Ministry of Railways 
Rail Bhavan 
New Delhi-110 001 

The General Manager 
Southern Railway 
Park Town 
Madras - 600 003 

The Works Manager 
Mechanical Workshop 
Southern Railway 
Mysore South 
Mysore - 570 008 



Shri Nagoji Rao 
S/o Shri Byroji Rac 

Shri Putta.warny 
S/o Shri Kernpaiah 

( Si Nos. 6 to 17 — Khalasie 
C/c Works Managor 
Mechanical Workshop 
Southern Railways 
Mysor. South 
Mysor. — 570 008 ) 

16. Shri H. Shanmukhappa 

Advocate 
No. 250, "Himanshu" 
III Main, Mahalakshrni Laycut 
Banoslore — 560 086 

Subject 	SENDING COPIES CF ORDER PASSED BY THE BENCH 
IN APPLICATION NO. 	1836/66(T) 

1e••• 

Please find enclosed h.rewith the copy of tho Order pa.s.d by this Tribunal 

in the above said application on 	26-5-87. 

SE ION QFICER 

End 	tks above 	

(JuDIcIiAL) 

C 



\ 

AO IFJ3IOAI 1fF 	.JffL 
FJio1FE fEFCH 

& ( 

IflCiY: mr, 
Bnc. I cio 	i(O 018 

REVIEW A1fLJCAFJ 00 00 	- 	 J57( 
IN AFiLICAflCN NC 	 '3 6 

J 
Arpllcant 

M.N. 	rjjtratha 	 V/s 	Th e S ecy, /o Pi1ays X 2 

To 

I. Sri W.N 	ofljdta 
Ecor No. 1/2 
3ir,d Sacd Lc-od Ci.]. F3 ct ciy 
Jo 

2. 0Frj K.N. Cha h - r 
Ado o ' 
612, Chr 8uU1 `1gs 
Avr Pd 

5E0 002 

Fi.bie ct SEOILOF COi- ES OF 	0ER I OSLO Of fOE SEIJCH 

P1coe find eoclosod O:T-vOtO tOe copy of 

-5ed O 	fribnRi in tOo O:ve 	id &VOW 

opp1ic.omon on  

~T__- PbTY FSEGISTRAR 
oç : 

(JoDICIAL) 
End 	as above 



_F:c T: CTFL AD: IT TIJ TE AL 

JMTJ THIS T 	5th DAY LE uTUT, 17 

* 	- - 
	 r 	nt : Hb1 	uti::e Frj 	•S .Putt 	uy 	J1rh&jt1n 

Hn'bTh Sri  

f S /97inA1ir 

.njunth, 
Jr  
Fhjri I 	d Lii Fct -ry, 
J y  n ç - 

( Sri 	• .rirLkhar 	, . 	Ajvsu 	) 

in. 

The Unii 	f  
by its 	L:try t0 Tit. f Indi., 
M/ Fi1wy, 
Fi1 Ehvn, 	D1h1. 

Th Suthn  
:LrEnt 	by th2 Cnr-.1 1n-r, 

ntrai Suthrn 
JI rS 	I 

Th1ctj 	L-nmit:2 	r th 
RLIujtpt f Tmyry Vh-1is 

hnicEi 	, by its 
Chiirmn, 3ri F . Jijyc 

ik i-nTcr, - hnic1 
jthrn i.:ilwy, 	Sutb, 

— 	 yEe — O 3nd E.O thi5'. 	•• • 

Thj F r 	.t j 	: c 	 urt 

H-nbi 	ustic 	ii . •:.p1Jtb:., 	Iin 

the f'Iinc 

C F ) 

ñ 	 In Pilinc thp ta1 	1icntj.n, tr is 

f 	In I.A.Np. I, th 	i1jcant hns seucht fr ennjnc 

t h e 

	

	id Oelay.I.M.Nr.I i 	 by n af Fig vit wrn to 

Sri ..ChancrskhEr, 1eried /ivcate for the Epplicant. 
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h_j_ 	 t 	b.uLt 	C iiLte. s 	f th 

v th 	 t jn hj 	f'i: , 	iir 	. 	 ri1' 

:fl tht thnr 1E J1fiLiL 	C-J' 	f: L. .. inc th 	cly. 

. tk :Ii .-11u 	 cn: -.c th 

2. 	 u - ninc t;2 	 u 	yj  

h:nIhh r, irnJ 	-:1 fr t ho 	icnt c 	h 

fl 1j bj 	f.t T Ji?::. 	j1 :ttCl 

t ';a 	un-nt 	h1s 	u nn1, w 	h 

fijC tjn 	'.1 33 	12 3 f11::in: n 	rlicr 

,f tbi5 TrjLn.1. 	J h-j 	 1i.rJ 	 ir - 

b 	rLit1y '1id tb3 rnri1 	u:i.::r in 	:1icti..ç 

. 13 t 133 	13, H3 	 Lf' 	 1: 

	

tb:? LIIflC11 nnnmjt 	in 	 f 

ft:ti: 	, tn 

f t& 11 - i ?-j-?1 fr th :1ict n 

rj 	:b1 	nt hE 	 /f 	c c 	t 	1l. 

ti rr 	 L rir i r 
I 

	

fb:, rc?Lt tn :EJin 	ini. t th 

J 
- 
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~EPUTY REGIS1!q 
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